
.. ' MAY I, 1964 .Resolution re: Disparitll 
; ..... ,.I~· a..il ,_ ._. ~ in Income 

IUO hn. Mr. Deputy-Speaker: Let him flnisb 
COMMITI'EE ON PRIVATE MEM- his speech. The han. Member may 

BERS' BILLS AND RESOLUTIONS take two or three minutes and finish 
his speech. 

FORTY-THIRD REPORT 

Shri Hem Raj (Kangra): I beg to 
move: 

''That tlus House agrees with 
the Forty-third Report of the 
Committee on Private Members' 
Bills and Resolutions presented to 
the House on the 29th April, 1964.· 

Mr. Deputy-Speaker: The question 
is .... 

Shri D. N. Tiwary (Gopalganj): I 
. equc3t that the time allotted for Shri 
Yadava's Resolution may be extended 
by one hour. 

Mr. Deputy-Speaker: That is not in 
the report. We are adopting the 
report now. We shall take that up 
later. 

The question is: 

''That this House agrees with 
the Forty-third Report of the 
Committee on Private Members' 
Bills and Resolutions presented to 
the HoU.!e on the 29th April, 
IP64." 

The motion was adopted. 

RESOLUT.lON HE: DISPARITY IN 
INCOME-contd. 

Mr. Deputy-Speaker: The House 
'Will now proceed with the further dis-
cussion of the Resolution on Disparity 
in Income moved by Shri Bhishma 
Prasad Yadava on the 22nd April, 
1964. Shri Yadava has already taken 
22 minutes. 

Shrt S. M. Banerjee (Kanpur): SIr, 
the time should be extended for it. 
lt is a Vf!!ry important resolution. 
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